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IN THE CEMNTRAL ADMINISTRATIVE TFRIBINAL, JRIFUR BENCH, JALFUR

CP 47/2003% (DA 224/2001) DATE CF {ORDER: 13,10.2003

Smt. Sushama Soni wifs of Late Shri Bhagawan 3ingh Soni, r2sident
of Flot e, 217-B, 3ubhash Marg, Mear Panchnubbi Hanumen Mandir,
Fhetri House, Chandpole, Jaipurms

ovss Applicant,

VERSUS
£, Shri S K, Bzhal Under Szcratary, Govt, of India, Ministry

of Financs, CHEC Rom No, #3A, 4th Floor, Jeswan Deeyp Building,
New Delhi .,

2. Shri Praveen Hzhajan, Commissioner (PAV), C:ntral Bxcisa,
Status Circle, C.3cheme, Jaipur,

3. Shri K.L. Goval, Jnll’ff' Crmmissioner (BLV), C2ntral Bxcise,
Stame Circle, C.3cheme, Jaipury

oo ss Respondents.

Mr, M.B, Shamna, Counzel for th2 spplicanty

Ms., Shalini Sheoran, Proxy counsal ior
My, Bhanwar Bagri, uounm—i for th: resp

Cv

ndents.

GORAM 3

m——_— . o X%

Hon'ble Mr. M.L., Chauhan, Member (Judicial)
Hontble Mr, AKX, Bhandari, Mamber (Adninistrative)

OHER (ORAL)

The gpplicant has filed this Contenpt Patition for the
allegzd voilaticn of the directions issued by this Tribunal vide
ordar datad 24,2,2003 passed in OA No, 224/2001.

2, Notices of this Pahkition was given to the .f.,.-.nunlr'*x Yis, Th2
rrzpondents have produced a copy of the order dated 1&,502003

passed in D.B, Civil Miss, Stay Application No, 4432/ 2003 in DB

Civil Writ Petition No, 54A7/2005 wherehy the opzration of the
ordar - 2003 of the CAT, Jaipur Bench in JA Mo, 234/2%CL

this order has baen l.,la(;e,j on record.

. Notu@@:. ars d.L:bhut jedy In cgse the stay is vacabed
oy the Hon'ble High Court ands Jei DB Civil Wit P.ti'tia:vn is dianissad,
thz petitioner will be at liberty to approach thiz Tx 3

.~

by £iling separzte Contenpt Petition,
)

(A, B'I»\NHJ-’“/)/ (M.L. CHAUHAN)
MEMRER(A) MEMBER (J)
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